
Name of Creditor
Date of receipt of 

claim
Amount claimed     

Amount 
Admitted

Nature of Claim

Amount 
covered by 

security 
Interest

Amount 
covered by 
Guarantee

Whether 
related 
party?

Voting Share 
(%) in CoC

1 Omkara Assets Reconstruction Private Limited 29-May-26 53,19,74,33,319 49,71,49,67,072  Unsecured - - No 70.3 - - 3,48,24,66,247 -                             -
53,19,74,33,319    49,71,49,67,072 -                                                -                        -                        -             70.3 -                     -                        3,48,24,66,247   -                             -                

Name of the corporate debtor: Project Avenue 54 undertaken by Sumer Buildcorp Private Limited and Sumer Radius Realty Private Limited; Date of commencement of CIRP: 15 May 2026; List of Creditors as on: 07 June 2026
List of Unsecured Financial Creditors (other than financial creditors belonging to any class of creditors) (Amount in ₹)
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